
CENTRAL ADMINISTRATIVE TRIBUNAL 
PRINCIPAL BENCH: NEW DELHI 

 
O.A. No. 4595/2017 

 

The 15th day of January, 2019 
 

HON’BLE MR. V.  AJAY KUMAR, MEMBER (J) 
HON’BLE MS. ARADHANA JOHRI, MEMBER (A) 

 

 
1. Lakhi Ram (Mali), 
 Age 58 years, Group-D, 
 S/o Shri Banwari Lal, 
 NDMC, Ward No.57, 
 Paschim Vihar, Rohini Zone, 
 New Delhi. 
 
2. Kartar Singh (Mali), 
 Age 57 years, Group-D, 
 S/o Shri Roop Chand, 
 SDMC, South Zone, 
 Green Park, Jahazmahal Ward-176, 
 Delhi. 
 
3. Ram Prasad (Mali) (Retd.) 
 Age 60 years, Group-D, 
 S/o Shri Mool Chand, 
 SDMC, South Zone, 
 Green Park, New Delhi. 
 
4. Hazari Lal (Mali), 
 Age 57 years, Group-D, 
 S/o Shri Ram Singh, 
 SDMC, South Zone, 
 Green Park, Saket,  

PVR Saket Nursery, 
 New Delhi. 
 
5. Tulsi Ram (Mali) (Retd.) 
 Age 60 years, Group-D, 
 S/o Shri Bhura Ram, 
 SDMC, South Zone, 
 Green Park, Saket, 
 PVR Saket Nursery, 
 New Delhi. 
 
6. Prasadi Lal (Mali) (Retd.) 
 Age 63 years, Group-D, 
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 S/o Shri Narayan Singh, 
 SDMC (Saket), South Zone, 
 PVR Saket Nursery, 
 New Delhi. 
 
7. Umar Md. (Mali), 
 Age 55 years, Group-D, 
 S/o Shri Chhidda Khan, 
 SDMC, South Zone, 
 Green Park, Saket, 
 PVT Saket Nursery, 
 New Delhi. 
 
8. Moti Lal (Chaudhary), 
 Age 53 years, Group-D, 
 S/o Shri Tej Pal Singh, 
 SDMC, South Zone, 
 Green Park, JJ Colony, 
 Tigri, New Delhi. 
 
9. Jai Lal (Mali) (Retd.), 
 Age 60 years, Group-D, 
 S/o Shri Goverdhan, 
 SDMC, South Zone, 
 Green Park, Saket, 
 W-169, New Delhi. 
 
10. Prem Singh (Mali) (Retd.), 
 Age 63 years, Group-D, 
 S/o Shri Ram Prasad, 
 SDMC, South Zone, 
 Green Park, Lado Sarai, 

Ward No.169, New Delhi. 
 
11. Firtu Ram (Mali) (Retd.), 
 Age 62 years, Group-D, 
 S/o Shri Ram Lotan, 
 SDMC, South Zone, 
 Green Park, Saket W-169, 
 New Delhi. 
 
12. Smt. Anaro (Mali) (Retd.), 
 Age 60 years, Group-D, 
 W/o Shri Tejram, 
 SDMC, South Zone, 
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 Green Park, Saket, 
 Ward No.169, New Delhi. 
 
13. Jagdish (Chowkidar) 
 Age 59 years, Group-D, 
 S/o Shri Sunder Lal, 
 B-3 Block, Pashchim Vihar, 
 Rohini Zone Ward No.57, 
 New Delhi. 
 
14. Ajit Singh (Mali) (Retd.) 
 Age 64 years, Group-D, 
 S/o Shri Chandgi Ram, 
 H.No.ZW-7, Khyala Village, 
 New Delhi. 
 
15. Baljeet Singh (Mali) (Retd.) 
 Age 64 years, Group-D, 
 S/o Shri Choturam, 
 Village & Post Tikri Kalan, 
 Near Shahid Bhagat Singh Park, 
 Kalan Panna Saini Mohalla, 
 Tikri Kalan, Delhi-41. 
 
16. Jagdish (Mali) (Retd.), 
 Age 63 years, Group-D, 
 S/o Shri Rupan, 
 Village & Post Office Ranikheda, 
 Near Dispensary Road, 
 Delhi-81. 
 
17. Mahipal Singh (Mali) (Retd.), 
 Age 66 years, Group-D, 
 S/o Shri Mahinder Singh, 
 House No.B-143, Mange Ram Pal, 
 Sector-23, Delhi-83. 
 
18. Kazod Ram (Mali) (Retd.), 
 Age 65 years, Group-D, 
 S/o Shri Narayan Lal, 
 A-141, Madhipur Colony, 
 New Delhi-63. 
 
19. Ram Saroop (Mali) (Retd.), 
 Age 65 years, Group-D, 
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 S/o late Shri Kana Ram, 
 B-324, Madipur Colony, 
 New Delhi. 
 
20. Surender Singh (Mali), 
 Age 59 years, Group-D, 
 S/o Shri Chandan Singh, 
 NDMC, B-3 Block, 

Paschim Vihar, Rohini Zone, 
 Ward No.57, New Delhi. 
 
21. Brij Lal (Mali), 
 Age 55 years, Group-D, 
 S/o Shri Pratap Singh, 
 SDMC, Ward No. 104, 

JJ Colony, Madipur, 
West Zone, Delhi-63. 

 
22. Kamla Devi (Coolie), 
 Age 55 years, Group-D, 
 W/o Shri Fatte Singh, 
 SDMC, Ward No.104, 

JJ Colony, Madipur, 
West Zone, Delhi-63. 

 
23. Ghanshyam (Mali) (Retd.) 
 Age 61 years, Group-D, 
 S/o Shri Munna Lal, 
 NDMC, Ward No.48, 

Paschim Vihar, 
Rohini Zone, New Delhi. 

 
24. Barkhoo (Mali), 
 Age 59 years, Group-D, 
 S/o Shri Manpher, 
 NDMC, Ward No.48,  

Paschim Vihar, Rohini Zone, 
 New Delhi. 
 
25. Bijender (Mali)  
 Age 58 years, Group-D, 
 S/o Shri Gopi Ram, 
 NDMC, Ward No.47,  

Paschim Vihar, Rohini Zone, 
 New Delhi. 
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 26. Jaipal (Mali) (Retd.) 
 Age 62 years, Group-D, 
 S/o Shri Jage Ram, 
 NDMC, Ward No.47,  

Paschim Vihar, Rohini Zone, 
 New Delhi. 
 
27. Dhan Singh (Mali) (Retd.) 
 Age 62 years, Group-D, 
 S/o Shri Bhayram, 
 NDMC, Ward No.47,  

Paschim Vihar, Rohini Zone, 
 New Delhi. 
 
28. Hari Prasad (Mali) 
 Age 59 years, Group-D, 
 S/o Shri Tribibhan Mishra, 
 NDMC, Ward No.47,  

Paschim Vihar, Rohini Zone, 
 New Delhi. 
 
29. Lal Chand (Mali)  
 Age 59 years, Group-D, 
 S/o Shri Nathu Ram, 
 NDMC, Ward No.47,  

Paschim Vihar, Rohini Zone, 
 New Delhi. 
 
30. Ram Naresh (Mali) 
 Age 57 years, Group-D, 
 S/o Shri Lala Ram, 
 NDMC, Ward No.47,  

Paschim Vihar, Rohini Zone, 
 New Delhi. 
 
31. Kalu Ram (Mali) (Retd.) 
 Age 61 years, Group-D, 
 S/o Shri Banwari Lal, 
 NDMC, Ward No.47,  

Paschim Vihar, Rohini Zone, 
 New Delhi. 
 
32. Ram Pal Singh (Mali) 
 Age 54 years, Group-D, 
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 S/o Shri Ram Singh, 
 NDMC, Dingra Park, 

Punjabi Bagh, Karol Bagh Zone, 
 New Delhi. 
 
33. Giri Prasad (Chowkidar) 
 Age 61 years, Group-D, 
 S/o Shri Durga Prasad, 
 SDMC, Rajouri Garden, 

Bindra Park, West Zone, 
 Delhi.           .. Applicants 
 
(By Advocate : Shri Pranav Chadha for Ms. Garima Sachdeva) 

 

Versus 
 

1. South Delhi Municipal Corporation, 

 Through Commissioner, 

 Dr. S.P. Mukherjee, Civic Center, 

 J.L. Nehru Marg, Minto Road, 

 New Delhi-110002. 

 

2. The Director Horticulture, 

South Delhi Municipal Corporation, 

 Dr. S.P. Mukherjee, Civic Center, 

 J.L. Nehru Marg, Minto Road, 

 New Delhi-110002. 

 

3. North Delhi Municipal Corporation, 

 Through Commissioner, 

 Dr. S.P. Mukherjee, Civic Center, 

 J.L. Nehru Marg, Minto Road, 

 New Delhi-110002. 

 

4. The Assistant Commissioner (Hort.), 

North Delhi Municipal Corporation, 

 Dr. S.P. Mukherjee, Civic Center, 

 J.L. Nehru Marg, Minto Road, 

 New Delhi-110002.      .. Respondents 

 

(By Advocate :  Shri R.K. Jain for R-1 & 2 and 

Shri D.S. Mahendru for R-3 & 4) 
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ORDER (ORAL) 
 

By Shri V. Ajay Kumar, Member (J)  
 
 

 When this matter is taken up for hearing, learned counsel for 

the respondents No.1 and 2 - SDMC produced an office order dated 

06.12.2018, whereunder they have granted the relief claimed by the 

applicants. 

 
2. Accordingly, the O.A. is disposed of as no further orders are 

necessary. However, the applicants are at liberty to avail their 

remedies, in accordance with law, if they are still having any other 

grievances. No order as to costs.  

 

(ARADHANA JOHRI)                                   (V. AJAY KUMAR)                                                                                                             
      Member (A)           Member (J)  
 
 
 
 

/Jyoti / 
 


